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For Applicants : Ms.Pema Dechen Bhutia, Advocate. 
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…….. 

 

 

1. An adjournment is sought by Ms. Anuradha Tamang, 

learned counsel appearing on behalf of Mr. K. Mittal, learned 

counsel for the respondent on personal grounds. Not objected by 

the learned Counsel appearing for the applicants. 

2. List on 09.07.2025. 
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